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LOK SABHA DEBATES

LOK SABHA )

Thu s fav, November 20, 1969/ Kurtika 29,
1891 1 3aka)

The Lok Sabha met at Eleven of the Clock
[Mr. Speaker in the Chair]

OBITUARY REFERENCE
(eath of Shrimarti Violer Alva)

THE PRIME MINISTER, MINISTER
OF FINANCE, MINISTER OF ATOMIC
ENERGY AND MINISTER OF PLANN-
ING (SHRIMATI INDIRA GANDHI :
Mr. Speaker, Sir. the news of Shrimati Violet
Alva's sudden death this morning came to
me, as I am sure it did to all of us here as
2 great shock. It has caused us deep
sorrow

It was only the day before vesterday
when, in the other House, the 'eaders of the
different parties had occasion to felicitate her
for the exemplary manncr in which she had
presided over the deliberations of the Rajya
Sabha for eight years. By the dignity which
she brought to bear upon that high—and, if
I may say so—difficult oflice, and by the
fairness, firmness and conspicuous success
with which she conducted its proceedings,
she shed new lustre on the Chuir, enhancsd
the dignity of the House and made a notable
contribution to the growth of our parliamen-
tary democracy.

Sir, Shrimati Alva has not been a
stranger to this House either, for she had
the privilege to serve as a member of
Government for some years. She was onc
of our leading parliamentarians, with long
and distinguished experience. Before be-
coming the Deputy Chairman of the Rajya
Sabha, she served in its panel of Chairmen
for many years. She was in the Public
Account Committee for two years She has
represented  this great Parliament abroad

2

more than once as a member of the Indian
Delegations to the Commonwealth Parlia-
mentary Conferences.

But, Sir. she was one of those outstand-
ing figures of our public life for whom
politics was by no means th, sole pre-
occupation. She hed the distinction of being
one of the pioneering lady advocates and
jurists of this country., She has been
president of the International Federation of
Women Lawyers, and earlier its regional
Vice-President and member for a number of
years. This association took her abroad to
4 number of international conlerences. She
has also represented this international forum
of women lawyers in the UNESCO and the
International Labour Organisation,

She was a champion of human righis and
in 1959 has served as India’s sole representa-
tive to the UN seminar on human rights
held in Ceylon, and as a delegate at the UN
seminar in New Zealand in 1961, She has
also been a leading journalist along with her
distinguished husbund.

Apart from politics and the profession
of law. many causes of wider cultural and
social importance claimed her interests.
She dealt with the entire gamut of social
welfare as a Deputy Minister in the Home
Ministry. She took particularly keen inter-
est in the problem of juvenile delinquency
and related aspects of social welfare.

She was no! merely a prominent repre-
sentative of the great Christian community
of this nation. and one of the best represen-
tatives of Indian woman hood, but an
example of a public worker interested in the
wider affairs of society as a whole.

In the Rajya Sabha she was always calm,
firm, impartial and just to ull sections of the
House. To me, apart from being a political
colleague, she was a personal friend. We
shall greatly miss her in our work and in
many of the plans which we had in the
future. Sir, may we request you o convey
our sincere condolences to Shrimati Alva's
distinguished husband, who happens to be
our colleague in the other House.
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DR. RAM SUBHAG SINGH (Buxar) :
Sir, 1t was a very shocking and tragic news
to hear about the sudden passing away of
Shrimati Violet Alva who was one of our
most distinguished colleagues. As 1 have
scen her .work as a member of the Rajya
Sabha, as a Deputy Minister and recently as
Deputy Chairman of the Rajya Sabha, 1
found her as an outstanding member of the
Rajya Sabha, who was dauntless in her
work. No pressure could work on her.

As the Deputy Minister also she was a
very successful Deputy Minister. As the
Deputy Chairman of the Rajya Sabha shz
conducted the House with great ability and
everybody felt satisfied  Under her care, the
Rajva Sabha conducted its business so effi-
ciently and so effectively that it brought
laurels to her. She was a journalist of
greal repute and had written articles in
weekly and morthly magazines. As a lawyer
of the High Coyrl and the Supreme Court
she was very much respected. Ower and
above all these things, she was one of the
greatest social workers of our country. I had
the privilege of working with her.

On behalf of my party and on my own
behalf, 1 request you to convey our sincere
sense of sorrow to Mr. Alva and to the
bercaved family.

SHRI RANGA (Srikakulam) : Mr.
Speaker, Sir, we associate ourselves with the
scntimeats expressed by the Prime Minister
and the Leader of the Congress Party to my
right.

When 1 went to pay my respects this
morning, | found Mrs. Violet Alva asleep
and in peace with hersell, I could not
reconcile mysell with the thought that life
might not be there. In the same way, she
passed thruogh life peace and with love and
happiness towards cverybody. She was one
of the noble daughters of our country. As
has been said by the Prime Mini-ter and my
friend to my right, she had achieved great
distinction not only for herself, not only for
her family, but also for the Parliament and
the country.

1 had the privilege of working with her
in the other Honse for a number of years
and alsc in joining those friends who were
pleased with the proposal made to her that
she should accept the Deputy Chairmanship
of the cother House when she had already
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been the Deputy Minister and she was going
to be the Minister of State. We felt that a
mere State Ministership would not give her
such opportunities as the Deputy Chairman-
ship of the other other House. She did
prove to one and all that she was ahle to
contribute very much mere to the develop-
ment of our parliamentary traditions, con-
venlions and devencies than what she could
hav: done as a mere Minister of State

In other countries, wherever she had
gone, she brought lustre to our country and
to our womenfolk in the country.

The last testameut of hers is a comment
on the way in which the country is  moving,
not so fortunaie, and vet it is a testimony to
her sense of self-respect. It was thit nigh
sense of self-respect that she had displyed in
everything that she did and every institution
that she had served. She had set a very
high example of noble service, of self-respect
and of devency and decorum and. what is
more, love for everybody. One could not
meet  her without going away with the
impression, “Here is a person  who has only
Jove for everyone and no other feeling for
anybody.” And such 4 good soul has joined
God. 1 wish her peace. 1 request you, Sir,
to convey our condolences to her devoted
husband who is also one of the good sons of
our country and to her bereaved family.

it srzw fagrdt arwndd) (FATAYR) ¢
g & §A1ZY, WA g4 AEZQ WMF H
giar & owx gu g AT Feaar afgs
¢, AT fraar a3t ) Wi [ag feaan
wed 4 ag seaeq wia e gart @ead
aqdt GEQA WAFIAT F @19 AT F TA0
¥\ & a% Nad qiEar gaR AT § G,
qzaf 15 @A § gart arfggt 3 AR
gfe-qfr sgar & O M @ gw ao
faaw wgrafd 37 1 &gfa & wfva &0
¥ faw osfag go & fed & Al @
g1 f% gg T=qIT § ATIAT | AX WAL
fasY @1 wzar favare A gar Wi 9w
IT% 9T 9T A7, o5 @7 A) Yar Saar
qr-mit a2 AFA AAA 1 JET AT w
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aRi F g9 & avfr W w9
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SHRI H. N. MUKERJEE (Calcuita
Morth-East) :  Mr. Speaker, Sir, we meet
tnday under the shadow of u terrible grief
and for me it came as a most extraordinary
shock becuuse 1 did not know till I reached
this House about three-quarters of an hour
ago that Shrimau Violet Alva has passed
away. This kind of happening reminds us,
as my friend, Shri Atal Bihari Vajpayee has
already said, that in the midst of life we
are in death. There is no accounting why
death cvertakes a person, but when it hap-.
pens in the case of an individual like
Shrimati Violet Alva one feels like sensing a
spirit ol revolt against the dispensation of
whatever Providence is behind things.

Sir, there is no need for us  to detail an
inventory of Shrimati Violet Alva's qualities;
they were shining qualites for all to see ;
but she had a quality of simplicity and lack
of ostentation, She had a quality which
shone because it was %0 genuine. She had
convictions which she did not hesitate to
proclaim to the world in every manner that
was legitimately open to her and she had a
way of dealing with people and making
friends which was really remarkable. She
had held some of the highest offices in the
country, but there was no side about her,
and with everybody she would meet and talk
on terms which suggesicd a kind of humanity
which is becoming rarer and rarer in our
public life. I do mot wish, Sir, 1o amplify
on this subject, but 1 only wish 1o given vent
to the feeling of genuine sorrow which is
overtaking us all. There are no words to
console our dear friend and colleague
Joachim, whom we had in this House for 15
years. Ewven so, sorrow shared is perhaps
sorrow southed.  And 1 would like, Sir, on
behalf of my party and myself, to say this to
you that you please convey our condolences
and our deepest sympathies to Joachim and
to the children.

SHRI SEZHIYAN (Kumbakonam) : Mr,
Speaker, Sir, none of us who come to
Parliament this momning was prepared to
hear the shocking news that Mrs. Alva is no
more. Though some of us may not have
worked with her in other House, we have
come across her in many meetings and
committee which she conducted with great
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gonticness,  Sir, yesterday itself many of
us were able to meet her but today she is no
maore, There is a couplet by sage Tiruvalluvar
in Tamil that the world is noted for its
abruptness, that a person alive yesterday is
no more today. Some such sense of despair
and frustration creeps into our heart when we
hear such a sad and shocking news that
Mrs. Alva is dead.

Sir, when she resigned from her Deputy
Chairmanship in the other House, when
encomiums were paid for the creditable work
done by her in the House and in the com-
mittees, it was thought by many of us that
she was destined to occupy a position of
higher and nobler stature and importance,
but alas, it was not (o be.

Sir, to all the positions that she occupied,
she brought a gentleness. clarity and =&
purpose.

She was a great patriot, an astute
statesman, enthusiastic and active politician
and a sober and kind-hearted woman who
moved with all parties, irrespective of the
political labels and religious aspects. She
was cosmapolitan in  outlook and demo-
cratic in her appioach und her very
gentleness she brought to adorn the offices
that she occupied.

On behall of my party and myself,
I associate myselfl with the sentiments
expressed here. 1 want you to convey our
genuine  heart-felt  condolences to  the
bereaved family and her husband, Mr.
Joachim Alva.

SHRI A. K. GOPALAN (Kasergod) :
The sudden death of Mrs. Alva was a great
shock to us. 1 do not want to repeat the
noble and fine sentiments that have been
expressed here by my friends. She was a
sclfless worker in the national movernent.
As the Deputy Chairman of the Rajya
Sabha, she had been able to win the
affection and love of sections of pe.,le and
all sections in the House,

I would only request you tc send our
condolences to Shri Joachim Alva who was
our colleague here and to her { ¢ "y,

SHRI SURENDRANATH DWIVEDY
(Kendrapara) : The sudden demise of Mrs.
Alva this morning is the most shocking and
saidl news. 1t is really pathetic and tragic
that she should dic today which was ber
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wedding  anniversary day ; they
married this day thirty-two years ago.

When I received this news, I wentto
her house. Our friend Shri Joachim Alva
was in tears. It was very difficult for him
to stand this separation. He said that at
three o' clock in the night, she complained
of some pain, and immediately a doctor
was called for, and the doctor wanted lo
give her an injection, but she refused to
take the injection, and at six o'clock she
expired.

were

As regards her achivements in public
life, everybody knows how creditably she
worked wherever shc was called upon to
hold any responsible position. She was a
public figure all right, well-known in public
life, as a social worker, as a lawyer, as an
educationist, as & journalist. as a lawyer and
as an able parliamentarian. She really
brought dignity and prestige to the office of
Deputy Chairmanship which she occupied
for more than, I believe, about nine years.

1 had the opportunity to know her
intimately, not only while she was a Member
of the Rajya Sabha, not the Deputy
Chairman, but when we went fogether in a
parliamentary delegalion and spent about
one and a half months abroad. [ know how
on every occasion, while in the foreign
country, wherever she was called upon to
speak, she was received by the audience
with great warmth and respect. In intér-
national conferences, wherever she had
represented us either as an official or as a
non-official, she had brought great prestige
to this country.

We all mourn here death, and 1 hope

you will convey our sympathies to Shri
Joachim Alva and the other members
of her bereaved family.

st Tfwem (q0) : wsay wgiRa

¢ fau og favarm sTar gfssa £ sar
g, fs »lwdt umar gat @9 ®

gl §1 g 9 W a@ F A9
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w9 @ I A WZHT WU 4 ITH €qT-
md g g€ 9 IEE fa@S @aa
aite g€ o) oY Ear AadE g & Az
3a% @1q gArdt aa gl 4Y | ag Ax wA
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SHRI N. C. CHATERJEE (Burdwan) :
The tragic demise of Mrs. Alva this
moining has come as a shock to all members
of Parliament.

We were in a meeting this morning at
halfpast nine that was called by the Home
Minister to decide something about Netaji
Subhas Chandra Bose. Shri Alva Bibari
Vajpayce came there and broke this news.
It was such a shock to all Members, both
of this House and of the Rajva Sabha, that
we all decided that we should not carry on
with our work but we must stop and
adjourn, and that was what we did.

She was very well known as the Deputy
Chairman of the Rajya Sabha. The success,
adroitness and competence with which she
worked there was really remarkable. She
played a great part in the freedom move-
ment. But more than that, she wasthe
first lady graduate and lady advocate in
India who argued a case before a Full Bench
with forensic ability of the first rate, and
that was a great success. I had the pri-
vilege to work with her in a big international
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conference, namely the Third Common-
wealth Parliamentary Conference, which was
held at Sydney in Australia. And I ought
to tell you that the adroit manner in which
she impressed her personality upon big
judges and iurits and lawyers was really
remarkable.

Our friend who was with us for many
years in this House, Shri Joachim Alva,
has suffered a great bereavement. On my
behalf and on behalf of my group, I join
the Prime Minister and all my friends who
have spoken before me, in the offering of
tribute and condolences to the bereaved
family. It is a great loss. That loss is
irreparable,

May her soul rest in peace |

sft swnrfe et (grge) : wsaw
ne¥za, wa-faciear &) 9dts, g @ar
# Fwa go-wwefa, aw d@lr @
frardd aret qrzw wzr wf:ar  sitmdy
aradz wear §Y & ao) O g9 gp-
aifrgi & T & T 0 wgiefe
afra swv g

st guen oz gwany (o) @ e
wizg, fagna quear & afa § god Qi
uTt qidt gty dwsa ¥ gEemy @
a7 ¥ gz sgiafa afor wvar g e
w19 & st wwaw g fe gard o gt
aifeay M gudzn g% o o

qEgwT i AT

SHRI EBRAHIM SULAIMAN SAIT
(Kozhikode) : Mr. Speaker, | was very much
shocked this morning to bear of the very
sad demise of Shrimati Violet Alva,

She was a lady of great qualities of
head and heart with charm, integrity and
ability, She was = great daughter of this
counuy and her passing away s an
irreparable loss.

1 had the hononr and privilege of
working with her when [ was in the Rajya
Sabha. The admirable manner In which
she conducted the proceedings of the House
as Deputy Chairman is on record when she
did it without any fear or favour.
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I would only reguest you to convey to
Shri Joachim Alva and the other members
of the bereaved family our decp feelings
of condolence. I conclude with an Urdu
couplet which says :

® arnat gaAmA zed 9z 33 frac
A T FT AT 7H A T 3 A FAar

MR. SPEAKER . I fully associate my-
self with the sentiments expressed by the
Leader of the House, the leaders of various
Parties and Groups and other members on
the passing away of Shriinati Violet Alva.

It was only yesterday we saw  her
moving amongst us hale and hearly. We
could never imagine that death would snatch
her away from us so suddenly.

She had distinguished herself in the
legal profession, At the same time, she was
a very prominent journalist.

Shrimati Alva wuas closely associated
with various activities of this House in her
capacity first as a member of the Public
Accounts Committee during the years 1954
to 1956, then as Deputy Minister of Home
Affairs during the years 1957 to 1962, In
1902, she was elected as Deputy Chairman
of Rajy Sabha and had been holding that
office with dignity for the last seven years.
She resigned that oilice only a few days
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back. As a Presiding Officer of the other
House, she acquainted hersell with the
procedures and practices of Parliament and
had made a great mark in that field. She
participated in a number of Conferences of
Presiding Officers held from time to time
and also in many parliamentary delegations,
some of which she had the honour to
lead.

We deeply mourn the loss of this great
lady, and I am sure the House will join me
in conveying our condolences to her
husband, Shri Joachim Alva, who is also a
Member of Parli t, and the other
members of the bereaved family.

The House may stand in sileace for a
short while to express its sorrow.

The Members then stood in silence follllll
a short while.

MR. SPEAKER : As a mark of resped
to the departed soul, the House stands
adjourned for the rest of the day and will
reassemble tomorrow at 11 A.M.

11.34 hrs.

The Lok Sabha then adjourned 1ill Eleven
of the Clock on Friday, November 21,
1969) Kartika 30, 1891 |Saka).



